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(c) Tea Board is in touch with Coal 
India and the Railways to ensuae adequate 
supply of coal to the tea industry. 

. 
Submi ion of Annual Reports of A sets 

and Liabilities by Officers of 
Punjab and Sind Bank 

114l. SHRr MANI RAM BAORI : 
Will the Minister of FINANCE be pleased 
to st te: 

(a) whether the ffieers of Pujab and 
Sind Bank dealing with loans and advances 
have submittej AnnUli Reports of their 
assets a rd liab ilities after nationalisalion of 
the banks; 

(b) if not the reasons therefor 

(c) if so, whether the said returns 
have been scrutinised to find out their 
correctness; and 

(d) have G.)vernm~nt taken or propose 
to take steps to en.,ure that the assets of 
such officer are not disproportionate to 
their known soures of income; if not the 
reason therefor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARQHANA POOJARY) : (a) to (d) 
In term of clause 20 (1) of Punjab and Sind 
Bank Officer Employee (Conduct) Regula-
tions 1981, every officer employees of the 
bank on his first appointment/promotion 
to a post of officer in the bank is required 
to submit a return of his acsets and liabi-
lities and officers who were already in service 
on the date these regulations came into 
force were required to submit the said return 
within 3 months of coming into force of 
these regulations. This return is not to be 
submitted every year. The bank has reported 
that out of total strenth of of officers of 
3633 as on 18-7-83, 2422 officers have already 
submitted the said return. The returns are 
being scrutinised by the Bank. The Bank 
is persuing with the officers who have not 
submitted this return so far. 

If an employee of public sector bank 
is found to be in possession of 

assets which are disproportionate to his 
known sources of income, he will be punish-
abJe under section 5 of the Prevention of 
Corruption Act, 1947 . 
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